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HON. SPEAKER: Hon. Members, the sittings of the House are being disrupted continuously for
the past few days. As requested by the hon. Minister of Parliamentary Affairs, keeping in view
the urgency involved in transaction of the financial business, we cannot defer the same any
longer. Hence, guillotine in respect of Demands for Grants 2018-19, which is scheduled to be
held today at 5 o'clock, may now be taken up immediately after the Papers are laid on the

Table followed by other listed financial business.

The House stands adjourned to meet again at 12.00 o’clock.

11 05 hrs
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The Lok Sabha then adjourned till Twelve of the Clock.

12 00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
... (Interruptions)

(At this stage, Shrimati V. Sathyabama, Shri Thota Narasimham, Shri Y.V. Subba Reddy and
some other hon. Members came and stood on the floor near the Table.)

...(TTTH)
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